From, :
District Magistrate, Saharanpur

To,

The Registrar,

Hon’ble National Green Tribunal
Copernicus marg, New Delhi

Subject: Compliance report of Hon’ble Green Tribunal Order Dated
17.09.2024, passed in O.A No. 964 of 2024, Syed Mohd Rashid v. State of
Uttar Pradesh & Ors.

Sir,

In Compliance with the order dated 17.09.2024 passed by the Hon’ble
National Green Tribunal, New Delhi in O.A No. 964 of 2024, Syed Mohd
Rashid v. State of Uttar Pradesh & Ors., the Compliance Report on behalf of
District Magistrate, Saharanpur

It is requested that the said report be considered by you as per the
directions of the Hon’ble Tribunal-wide order dated 17.09.2024, if it iss
necessary for further consideration then it may be listed before the Hon’ble

Tribunal.
THROUGH
Tas””
PRIY. SWAMI
Advocate
Date: 18.11.2024 Counsel for the State of UP.

F- 13, Ground Floor, Jangpura Extension, New Delhi- 110014


Date: 18.11.2024


IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 797 of 2024

IN THE MATTER OF:

Syed Mohd Rashid .... Applicant
Versus

State of Uttar Pradesh ..... Respondent

REPORT WITH THE COMPLIANCE ORDER PASSED BY THE
HON’BLE TRIBUNAL DATED 17.09.2024

1. The District Magistrate, Saharanpur filed a Report in compliance
with the order dated 17.09.2024. Upon hearing of the present
matter on 17.09.2024, the following directions were made by the
Hon’ble National Green Tribunal (“NGT”).

“1. A letter petition dated 25.11.2023, has been sent by Syed
Mohd. Rashid of village Chalauli, Police Station Nagal, Tehsil®
Deobandh, District Shahranpur, State of Uttar Pradesh, which
"has been registered as Original Application under Sections 14
and 15 of National Green Tribunal Act, 2010 (hereinafter
referred to as 'NGT Act, 2010') exercising suo-moto jurisdiction
in view of the law laid down by the Supreme Court in Municipal

Corporation of Greater Mumbai Versus Ankita Sinha and others,

(2022) 13 SCC 401.
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2. Complainant has said that some individuals namely Imran,
Inam, Israr son of Abdul Hasan, residents of village Tashipur
have encroached upon land of a pond at khasra No.271M area
0.1020 hectare and Khasra No.273 area 0.1740 hectare at village
Tashipur in utter violation of law 2 laid down by Supreme Court
in Hinch lal Tiwari Versus Kamala Devi & Ors. (2001) 6 SCC
496.

3. In our view, complaint made in this letter petition can be
effectively addressed by District Authorities and Statutory
Regulator, at first instant. We accordingly constitute a Joint
Committee comprising District Magistrate, Shahranpur and
Uttar Pradesh Pollution Control Board UPPCB. 4. District
Magistrate, Shahranpur shall be the Nodal Authority for

co-ordination and compliance.

5. Said Committee shall visit the site and ensure that if there is a
designated pond as per revenue record, the same is maintained inx
accordance with area etc., mentioned in revenue record, in the
* light of law laid down by Supreme Court in Hinch Lal Tiwari,
and appropriate remedial, punitive, and preventive action shall

be taken to restore the pond to its original position.

6. A compliance report shall be submitted by Committee with
Registrar General of this Tribunal within one month. Registrar
General, if find necessary, may place the matter before the Bench

concerned.
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7. With the above directions, this Original Application is disposed
Of: »

_ Pursuant to the order of the Hon’ble National Green Tribunal
(NGT) dated 17.09.2024, a site inspection was conducted on
13.11;2024 to assess the alleged encroachment on Khasra Nos.
271M, 272, and 273 in the village of Tansipur, Tehsil Deoband,
District Saharanpur. The field inspection was carried out under
the directions of the Hon’ble Tribunal, in the presence of officials
including the Sub-District Magistrate, Tehsildar, and the Regional
Officer of the UP Pollution Control Board.

. That during the inspection, it was observed that Khasra No.
271M, with a total area of 0.2040 hectares, is recorded in revenue
records as Johar (0.1020 ha) and Goira (0.1020 ha). The land has
been encroached upon by 23 individuals who occupy 0.1569
hectares for residential purposes. Similarly, Khasra No. 272,
measuring 0.0200 hectares, is recorded as Goira (Category 6(2))
and has been encroached upon by one person who constructed a\
. permanent house on the entire plot. Khasra No. 273, covering
0.1740 hectares and recorded as Johar, has been encroached upon
by 12 individuals occupying 0.1349 hectares for residential
purposes, with the remaining 0.0391 hectares being used as a
public road. |

. That the houses identified on these lands appear to have been
constructed prior to land consolidation. Notably, some houses,

including those belonging to Imran, Inam, and Israr (sons of
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Abdul Hasan), are very old, with construction dates going back to
1984. Additionally, records indicate that some of these properties
have domestic electricity connections from as early as 1990,
1993, and 1998. The encroached areas are primarily used for
residential purposes, and there is no evidence of the Johar being
utilized as a water reservoir for a long time. Observations from
Google Earth maps confirm that these lands have been inhabited
for several decades and are surrounded by established
settlements.

. That the Legal proceedings under Section 67(1) of the Uttar
Pradesh Revenue Code, 2006, have been initiated in the court of
Tehsildar, Deoband, to address the encroachments. These cases
are currently pending resolution based on merits and demerits. It
is recommended that immediate steps be taken to remove
unauthorized encroachments and restore the Johar lands to their
original category for water conservation purposes. Additionally,
legal action against violators should be expedited, and public"
awareness campaigns should be launched to educate the
community about the importance of preserving such lands.

. That it is pertinent to mention here that in compliance with the
order of the Hon'ble National Green Tribunal (NGT) dated
17.09.2024, a field inspection was conducted on 13.11.2024 in
the presence of the Sub-District Magistrate, Tehsildar Deoband,
and Regional Officer, UP Pollution Control Board, to investigate
alleged encroachments on Khasra Nos. 271M, 272, and 273
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situated in the village of Tansipur, Tehsil Deoband, District
Saharanpur. This report summarizes the findings and
recommendations based on the inspection and relevant revenue
records.

 That the total area of Khasra No. 271IM is 0.2040 hectares,
categorized as Johar (0.1020 ha) and Goira (0.1020 ha) in the
revenue records. During the inspection, it was found that 23
individuals have encroached upon 0.1569 hectares by
constructing pucca houses across 12 plots. Additionally, 0.0471
hectares of the land is being used as a public road. No
construction has been observed on Mookhand No. 19, though two
individuals are in possession of the land by setting up temporary
structures (Kurdi)

_ That it is respectfully submitted that Khasra No. 272, with a total
area of 0.0200 hectares recorded as Goira (Category 6(2)), has
been encroached upon by one individual who has constructed a
permanent house. Similarly, Khasra No. 273, measuring 0.1740
: hectares and recorded as Johar, has been encroached upon by 12
individuals occupying 0.1349 hectares for residential purposes.
The remaining 0.0391 hectares of this land is being utilized as a
public road.

 That it was further observed that some houses on these lands,
including those belonging to Imran, Inam, and Israr (sons of
Abdul Hasan), were built prior to the land consolidation in the

village. These houses are in a dilapidated condition and are very



14

old, with construction records dating back to 1984. Electricity
connections in the area have been documented as far back as
1990, 1993, and 1998, substantiating the long-term occupancy of
these encroachments. Additionally, satellite imagery from Google
Earth confirms the existence of settlements on these lands since
at least 2002, and there is no evidence of the Johar being utilized
as a water reservoir for several decades.

10. That the Legal proceedings under Section 67(1) of the Uttar
Pradesh Revenue Code, 2006, have already been initiated in the
court of Tehsildar, Deoband, to address the encroachments. These
cases will be resolved on their merits and demerits.

11. That it is respectfully submitted that the District
Administration has taken steps to comply with the directions of
the Hon’ble Tribunal. However, given the historical nature of
some encroachments and the complexities of resolving legal
disputes, continuous efforts are required to ensure the protection
and restoration of these lands. :

12. That it is respectfully submitted that the Relevant documents,
including the Khasra and Khatauni records, Google Earth maps,
and consolidation records, have been annexed here as

ANNEXURES.

This report is respectfully submitted for the kind consideration of the Hon’ble

Tribunal.
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PRAYER

It is, therefore, most respectfully prayed that this Hon’ble Tribunal may graciously

be pleased to:

i. If the Registrar of this court is satisfied with the report, they may dispose of
the matter, aé the case is already disposed of.

ii. Take the above averments on record as the compliance report by the District
Magistrate, Saharanpur

iii. Pass any such other order as may deem fit.

THROUGH

/Y{ 56“\
PRIYANKA SWAMI
Advocate
Date : 18.11.2024 Counsel for the State of UP.
F- 13, Ground Floor, Jangpura Extension, New Delhi- 110014


Date : 18.11.2024
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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 797 of 2024

IN THE MATTER OF:
Syed Mohd Rashid .... Applicant
Versus
State of Uttar Pradesh ..... Respondent
AFFIDAVIT

I, SH. MANISH BANSAL aged about 35 years s/o Sh. Ramavtar Bansal is

presently posted as _DISTRICT MAGISTRATE, SAHARANPUR having an

office at SAHARANPUR.

1. That I am posted as stated above and well conversant with the facts of the present

apur ‘U

3. That the- contents ‘of the accompanying reply are true and correct and the

: knowledge has been derived from official records and nothing material has been

~ concealed therefrom. »

N b //
it o
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DEPONENT

VERIFICATION

Verified on solemn affirmation at New Delhi on this _[8¥% day of Nov. 2024,
that the contents of the foregoing affidavit are true and correct to the best of my

knowledge and no part of it is false and nothing material has been concealed

therefrom.

pmet GUpty
1] /2y Advesare
~ moTaRY

®ave ie

DEPONENT

b
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